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REGIONALOFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 
SHIV SINGHPURA HOUSING BOARD. NAWALGARH ROAD SIKAR-332001

RPCB/RO-Sikar/Gen.-191 (legal)/ 879 Date: 12.10.2020 

To, 
The Registrar General, 
National Green Tribunal, 

New Delhi-110001 

Sub:- Report of Joint Committee constituted in O.A. No. 46/2020 in the matter 

of Ranveer Singh Maan & Others V/s State of Rajasthan & Others before 

the NGT, Central Zonal Bench, Bhopal. 

Refi-Order dated 31.07.2020 and 31.08.2020 passed by Hon'ble NGT Principal 

Bench, New Delhi. 

Sir 
With reference to above, please find enclosed here with report of Joint 

Committee for kind consideration. 

Yours Sincerely,

Encl:- As above 

(Neeraj Sharma) 
Regional Oficer 

&ATT 3NTamRT 



REPORT OF 

NO. 46/2020 (CZ) IN THE MATTER OF RANVEER SINGH 
MAAN & OTHERS, V/s STATE OF RAJASTHAN& OTHERS 
ORDER DATED 31.07.2020& 31.08.2020 PASSED BY 
HON' BLE TRIBUNAL 

JOINT COMMITTEE CONSTITUTED IN O.AA. 

1 That Hon' ble National Green Tribunal has been 

pleased to passed order dated 31.07.2020 and 

constituted a joint committee Consisting: 

Collector, Jhunjhunu 

ii Executive Engineer Mining, Sikar 

iii. State Pollution Control Board. 

Hon 'ble Tribunal directed the aforesaid 

committee to visit the place and submit the 

action taken report on or before 14.10.2020. 

The State Pollution Control Board wil1 be a 

nodal agency for coordination and logistic 

support. 

That in pursuance to order dated 31.07.2020 

Executive Engineer 

Collector 

Collector, 

Control 

Sikar. A Copy 

herewith and marked as Annexure-1. 

2 

Mining Sikar, District 

Additional District appointed 

Jhunjhunu nd State Pollution 

Board appointed Regional Officer, 

of the orderS are submitted 

4 
e, . Pre 
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(2) 

3 That Assistant Mining Engineer, Jhunjhunu has 

submitted his factual report dated 14.09.2020 

along with entire detail of Mining leases . 

The details given by them 40 mining leases 

were allotted, out of them 11 mining leasees 

554/05, 19/04, 

91/03, 

remaining 29 

existing out of them 9 

mining leases (ML No. 193/97, 24/04, 28/04, 

453/04, 587/05, 37/03, 92/03) 

factual 

(ML No. 484/06, 50/05, 21/04, 

252/05, 

92/04) has 

mining 

20/04, 532/06, 249/05, 

been cancelled and 

leaseS are 

18/04, 311/06, 

in operation. A Copy of the are 

report dated 14.09. 2020 is submitted herewith 

and marked as Annexure-2. 

That Executive 

Division Sikar has also submitted his factual 

Engineer of Water Resources 

that report dated 06.10.2020 

Modi-Ilakhar 

mining and blasting operations. A copy of the 

factual 

Engineer Water 

submitted herewith and marked as Annexure-3. 

That, thereafter, it has been decided that a 

ioint inspection should be held by the joint 

committee and concern departments as under: 

and mentioned 

Dam has not been damaged by 

report submitted byy the Executive 

Resources Division Sikar is 

2|Page &THT T 



( 

1 Additional District Collector, Jhunjhunu 

(nominated by 

Jhunjhunu). 
Executive Engineer Mining, Sikar 

Regional 

Pollution Control Board, Sikar. 

Executive 

Department Sikar. 

Ground 

Department, Jhunjhunu. 

the District Collector, 

2 

3 Officer, Rajasthan State 

Engineer Water Resources 

5 Water Scientist, Ground Water 

In pursuance to aforesaid decision a joint 

inspection was held on 21.09.2020. Prior to 

aforesaid joint inspection proper 

acknowledgement/information has been given to 

the Applicant Shri Ranveer Singh Maan through 

Conversation. It is further SMS and Mobile 

thereafter, joint that, submitted 

inspection was held in presence of applicant 

and it was observed that there are 40 Mining 

Leases sanctioned in aforesaid mining lease 

been in which 11 mining leases have rea 

cancelled by Mining Department. There was nho 

mining activity or blasting 

inspection. 

not any damage in wall of Modi Ilakhar Dam. 

observed duringg 

Was It was observed that there 

48 

31P age 
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There Was not any deposit of water in MOdi 

Ilakhar Dam. It is also observed that there 

Was not any mining work at the level of water 

Table of the area. 

photograph of the site inspection which are 

annexed along With joint inspection 

dated 21.09.2020. A 

inspection report dated 21.09.2020 along with 

Photograph is submitted herewith and marked 

The committee allso t0ok 

report 

Copy Of the joint 

as Annexure-4. 

Report is being submitted for kind perusal of 

Hon 'ble Tribunal. 

(RajendraPrSEWRgawal) 
Additional DigTict Collector, (Regional 0fficer) 

Jhunjhunu 

(Neeraj Sharma) 

R.S.P.C.B., Sikar 

(Manoj Kumar Sharma) 
Mining Engineer, Sikar 

T, 
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ANE- 1.) 

aHTe-h 16(7)(5)-T/U/2002/TT AEE(S 
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RAJASTHAN STATE POLLUTION CONTROL BOARD 
4, Institutional Area, Jhalana Doongri, Jaipur. 

Phone: 5101871, 5101872, EAPBX 5159600, 5159699 FAX: 5159694-97 

SPEED-POST 
NGT-MATTER 

MOST URGENT 

No.F.10 (321) RPCB/Legal/NGT 20204 Dated:9.9-2020 

Regional Officer 
Regional Office, 
Rajasthan State Pollution Control Board, 
Sikar, 

Compliance of Hon'ble NGT order dated 31.07.2020 in Original Application 
46/2020 Ranveer Singh Maan Vs State of Rajasthan & Others passed by the 

Hon'ble NGT. 

Sub 

Ref: Hon 'ble NGT order dated 31.07.2020. 

Sir, 
With refercnce to above subjected matter and referred order it is to infom that the 

Hon'ble NGT has passed order dated 31.07.2020 (Copy enclosed) inter-alia as follows,-

"1. The issue raised in this application is illegal mining and it is alleged that the lease holders of 

mining are adoptinga system of "deep-hole blasting' and with the use of 'heavy earth moving 

machinery' at Gorir Masonary Stone Mine for mining activities which was situated at the Hill ie. 
the natural wall of the Modi-llakhar Dam and are not only violating the guidelines but are aso 

causing irreparable damage to the Modi-liakhar Dam. That if the ilegal mining is not stopped 
then this will cause a distortion in the structure of the natural boundary of the Modi-Ilakhar Dam 

and during the heavy rainfall Modi-Ilakhar Dam will not protect the downstream area from any 

potential hazard and the sole purpose of constructing the Modi-Ilakhar will be vitiated. 

2. t is alleged that the Sub-Divisional oficer Khetri, District Jhunjhunu hus also iformed the 

matter to the District Collector, Jhunjhunu and inquiry was conducted 
3. The issue involved in this upplication is serious in nature and involves environmental matter. 

4. Issue notice to the respondents. Returnable within three weeks... 

10. We deem it just and proper to call a report on the matler in issue in present application, 

from a Joint Committee consisting off- 

(ij Collector Jhunjhunu 

i) Executive Engineer Mining, Sikar 

(ii) Madhya Pradesh Pollution Control Bonrd 

11. The Committee is directed to visit the place and submit the action taken report within three 

weeks. The State PCB will be the nodal agency for coordination and logistie support." 



( 

Further the Hon 'ble Tribunal by order dated 31.08 2020 has clarified as follows: 
V ide order dated 31.07.2020 a Comminee was constituted and in the list of Commitlee at 

serial no. (ii) in place of State Pollution Control Board Rajasthan it was wrongly yped as 

Madhya Pradesh Pollution Control Board. 
2. Accordingly, in place of name of the Commitee at serial no. 3, ir should be read as 

State Pollution Control Board Rajasthan and State Pollution Control Board Rajasthan 

will be the nodal agency for coordination and logistic support" 

In view of above. you are hereby appointed as Nodal Officer on behalf of the State 

Board with the dircction to cnsure the compliance of lHon'ble NGT order dated 31.07.2020 

and submit the compliance report to this oflice also. 

Encl As above CP-No,,2 0nd 3 ) 

Yours sincerely, 

Member Secretary 



ANER-2 

e-mail:- mejhunjhunu@rajasthan.gov.in TT : 01592-204427 
HTRE1/ R/ 3TR//dr8t /2020/1318 ff: 14.09.2020 

sHifRGTT vada 46/2020 (e1.ue) vUrdtr fis HTI T 

THT-39TYHI 45 713-718 fe-5 09.09.2020 T q| 

34R7 frUTARHiÍfNT ya pHI¢5 713-718 fi 09.09.2020 



ahRu iba Fem 46/2020 

TURHT T 
TFTRrttRuTe 

9 Teci arfAT7 77 f DISTRICT 

ENVIRONMENTAL IMPACT ASSESSMENT AUTHORITY (DEIAA) a DISTRICT LEVEL EXPERT 

APPRAISAL COMMITTEE (DEAC) srgareT Enivironment Clearance (EC) V T 
g Au FUs CTEConsent to Extablisth), CTO (Consent to Operate) ya k 
37DGMS (Director general of mines and safety), 4TV¬ ¥PR PR fAi a 

20 T TEE HH 16 t for aA TT HEFAATA DGMS. 

cT7 T5S Refa çE TT 193/97, 24/04, 28/04, 
18/04, 311/06, 453/04,587/05,37/03,92/03 à 8 u r aq $I 

Tet A`RT 453/04,92/04,18/04,92/03 gcenfet grt q 

5896871/T NAIT 



366 
03.05.07 

7
|L

etler no. 478 
06.02.07 2

0
 

H
E

M
M

 an
d

 deep h
o

le
 

blasting perm
ission 

311/06 
F

a
a
 fRiE Ja *T gfR 

RR 
1.00 10630 

d
t 2

0
-0

6
-1

7
 

(100000) 
issued for 5 y

ears by 
L

e
tte

r n
o

. 2
7

5
8

 d
e
 0

2
- 

0
5

-1
8

 

2
5

 .1
1

.0
6

 

1
-0

8
- 

1
7

 to
 

1-07-
2

2
 

100000 

m
ailid

-

vinitvcc1983@
gm

ail.com
 

phone no -8607776568 
H

EM
M

 perm
ission 

w
ith

o
u

t d
eep

 h
o

le 

blasting pem
ission 

issu
ed

 fo
r S years Dy 

L
e
tte

r n
o

. 4
4

4
7

 d
t 

1
4

.0
9

.1
6

 

5696 
1

0
.1

0
.0

7
 

H
L

etter no. 1599 
|14.09.05 2

0
 

6
. 453/04 

AT 3
T

 
TST s

T
 

R
R

 
1

.0
0

 |4762 
1

6
1

2
 d

t 1
6

-1
2

- 
01-03- 
-1

9
 to. 

29-02- 
24 

25.06.05 
16 

(205000) 
2

0
5

0
0

0
 

mailid 
shivkaransingh28@

gm
ail.c 

p
h

o
n

e n
o

 -9680287551 
M

ines M
anager 

14.07. 
L

etter n
o

. 1
5

9
9

-| 
7. 5

8
7

/0
5

 
1

.0
0

 |469 
3

1
2

3
 

a
p

p
o

in
te

d
 o

n
 d

a
te

d
 

0
1

.0
8

.2
0

, S
h

o
rt h

o
le 

1
6

1
2

 d
t 1

6
-1

2
- 

1
9

-0
6

 
19 to

 
31-05 

24 

O8.01.06 
|30.06.06 

2006T
20 a 

2
1

6
0

0
0

 
p

erm
issio

n
 

m
ailjd 

(216000) 
s
h

iv
k

a
ra

n
s
in

g
h

2
8

@
g

m
a
il.c

 

o
m

 
p

h
o

n
e n0-9680287551 

Letter 
n

o
. 3

0
7

- 
100000 

320 
dt 

1
5

-0
3

- 
2018 (100000) 

M
anager 

1
8

 
to 

appointed 
o

n
 

d
ated

 
3

1
-0

7
- 

M
ines 

3
1

.1
2

.1
9

, 
S

h
o

rt 
h

o
e
 

p
e
m

is
s
io

n
a
 

8
. 37/03 

1.00 777 
2

9
.1

2
.0

6
 

5
0

 
07.02.04 

30-06- 
23 

m
ail id- 

khatanar087@
gm

ail.co 
p

h
o

n
e 

no 9414151508 
Controlled deep hole 

Letter no. 1
5

9
9

-| 
1

6
1

2
 dt 

16-12- 
16 (171000) 

9
.6

.2
0

0
6

-

9. 92/03 
1

.0
0

 |1805 
1 

blasting pem
issin 

issu
ed

 fo
r 5 y

ears 
L

etter n
o

. 4 
d 

0
5

-0
1

- 
24.03.04 

05.10.05 
20 7 

3
0

-1
2

. 

lá
 to

 
30-12 

21 

171000 

m
a
ilid

- 

globalagencvipr@
gm

ail.c 

L
etter no, 1

5
9

9
-

1612 
d

t 1
6

-1
2

. 
16 (216000) 

p
h

o
n

e no-9413149882 
25.10.05 

1
0

 27/04 
1.00 8834 

4716 
07.07.05 

20 T
 

25-05. 
20.12.04 

17 to 
30-05- 

32 

216000 
m

ailid
- 

dilipshekhaw
at2008@

gm
ai 

L
.com

 

phone no-8890718799 



H
E

M
M

 a
n

d
 d

e
e
p

 h
o

le
c
 

29-1 
1

9
 to 

31-1 -1
2

 

blasting perm
ission 

issu
ed

 fo
r 5 y

ears b
y

 
tret 

T
T

 
1.00 6169 

361 
19.01.09 

L
e
tte

r
 
n

o
. 1599-

1
6

/0
4

 
1

6
1

2
 

d
t 

1
6

-1
2

- 

1
6

 (1
8

0
0

0
0

) 
18.08.05 0

5
.0

2
.0

7
| 20 

180000 
L

etter n
o

. 4
6

5
6

d
t 1

4
 

0
9

-1
6

 
2

4
 

12 
17/04 

1
.0

0
 (2976 

6305 
17.05.04 21.10.05 

20 
a 

23.12.06 
|L

etter no. 1599-
1

6
1

2
 d
t 1

6
.1

2
.1

6
 

(213750) 
7160 f

T
S

 
H

T
R

 7 
107 

09.12.15 
T

A
 T

 
T

E
R

T
T

 R
.110030 

e
r
f
ir

 
|3

7
.u

t.g
a
.g

E
 

13 194/97 
1.00 6702 

7087 
07.12.T5 30 

0
3

0
6

.9
8

 
L

e
tte

r 
n

o
. 

-d
t| 

25.04.16 
(270000) 

7088 f
s
 

0
7

.1
2

.1
5

H
 

01.02.97 

14 154/03 
f
iE

 
R

R
 

1.00 
A

 
R

 
08.01.04 
2

0
 

*
*

*
*

*
*

 

1
.0

0
 8

9
2

7
 

08.01.04 
2

0
3

 
15 153/03 

1
6

 1
5

1
/0

3
 

1
7

 51/05 

17.10.03 
f
r
 T

e
T

T
 (E

furm
) 

T
G

T
 

R
R

 
1.00 8925 

0
8

.0
1

.0
4

 

2
0

 
17.10.03 

5
7

0
5

 
| 

0
5

.1
0

.0
5

 

1
5

.0
9

.0
5

 2
0

 a 
!.00 |3851 

20.05.05 
7117 s 

08.12.15 
.1

0
2

0
- H

E
 

6 
-
1

 

efu
ro

 

2247 
17.06.05 

|L
e
tte

r no. 6995- 
1

.0
0

 4848 
1

8
 14/04 

16.07.04 
15.04.05 2

0
 

7007 
dt 26-05- 

1
6

 (1
8

9
0

0
0

) 
226 

t
a
 

16.01.17 

K
efr 



5221 
16.04.07 

1
6

.1
2

.0
6

| 2
0

 q 
1

.0
0

 6170 
7

0
9

7
 

T
 

15/04 
18.08.05 

0
7

.1
2

.1
5

 

133, 

3614 
06.05.06 

1249 
13.12.07 

L
e
tte

r
 no. 6995-

2
6

.0
4

.0
7

 
2

0
 

q 
2

0
 477/05 

1
.
0

0
 

7
0

0
7

 
d

t 
2

6
-0

5
- 

16 (100260) 

7131 
S 

0
9

.
1

2
.
1

5
 

21 08/07 
1

.0
0

 14706 
0

8
.0

9
.0

8
 

2
0

 
23.07.04 

7
1

3
4

 
f
i
 

0
9

.1
2

.1
5

 H
 

22 91/04 
1

.0
0

 4759 
6422 
22.10.05 

2
0

 a 
0

. .10.07 

5
0

A
T

 
25.06.05 

7
1

1
4

 f 
G

 
8

.1
2

.1
5

 
T

 

2
3

 02/0 
a
T

E
 

A
 

s 
i
R

 
1

.0
0

 4705 
22.12.08 
2

0
 q

4
 

28.07.05 
7

3
0

8
 

s 
1

7
.1

2
1

5
 

2
4

 
287/03 

1.00 8981 
|1902 
04,05.07 2

0
 

19.12.08 

|28.12.04 
T

293 R
 

1
7

.1
2

1
5

 

L
etter 

n
o

. 1
5

9
9

- | 

1
6

1
2

 dt 16.12.16| 
L

(216000) 
25 81/05 

1.00 4761 
619 
1

0
.1

0
.0

5
 

2
0

 T
 

1
0

.1
0

.0
7

 

25.06.05 



13) 



32
 2

1/
04

 
1.

00
 2

77
7 

17
.06

.05
 

|L
et

te
r 

22
47

 
15

.0
4.

05
 2

0 
no

. 
70

12
-2

4 
dt

 
31

- 
05

-1
6 

(9
90

00
) 

15
05

.0
4 

T
O

94
 

a
r
s
 T

R
T

 

H
1

5
 
2

0
2

9
 

f
i
s
 
2

7
.1

2
.1

8
 

0
7

.
1

2
.
1

5

3
3

 5
5

4
/0

5
 

1
3

.1
2

.0
7

 

2
0

 
I.

0
0

 
7

1
1

7
 T

 

0
a
.1

2
1

5
 

1 
9

4
4

2
 

R
 

1
s.

0
1

.1
7

 

22
47

 
1

5
.0

4
.0

5
| 

2
0

 $
 

3
4

 1
9/

04
 

TT
RI

R 
1.

00
 4

84
5 

2
3

.1
2

.0
6

 

16
.07

.04
 

71
20

 
08

.1
2 

15
 

5 
2

0
8

8
 

i
s
 2

7.
12

.1
8 

3
5

 2
5

2
/0

5
 

T
R

R
 

1.
00

 |5
50

6 
06

.0
8.

08
 

20
 T

 
21

.0
7.

05
 

72
96

 
5 

1
7

 1
2

 1
5

 

22
47

 
|15

.04
.05

 2
0 

1.
00

 |4
84

6 
23

.1
2.

06
 

Le
tte

r 
3

6
 2

0/
04

 
16

.07
.04

 
n

o
 

d
t 

15
99

-1
61

2 
16

-1
2-

16
 

(1
96

72
5)

 
7 

2
1

5
¥

 
S

3
1

2
 

18
 

1.
00

 36
21

 
24

.1
0.

07
 

2
0

 
3

7
 5

3
2

/0
6

 
20

.06
07

 

1.
00

 
1

6
0

1
0

8
 

L
et

te
r 

no
. 7

01
2 

24
 

1-
05

-1
6 

3
8

| 
2

4
9

/0
0

5
 



(2
28

00
0)

 
2

0
 

H
5

 
2

0
5

2
 

e
i
s
 2
7

.1
2

.1
8

 
3

9
 9

1/
03

 
1

.0
0

 1
80

04
 

1
3

2
7

 
L

et
te

r 
.n

o
. 

d
t 

0
9

.0
6

.0
6

 

72
99

 f
S

 
1

7
.
1

2
.
1

5
 

24
.0

3.
04

 
69

95
-7

00
7 

26
-0

5-
16

 
(1

99
50

0)
 

30
.0

6.
04

 
20

 q
 

5
4

5
 2

0
2

3
 

H
i
 2

7
.1

2
.1

8
 

F
uf

ia
 

4
0

 9
2/

04
 

ie
r 

a 
RE

 T
RR

 
1.

00
 

0
.1

0
.0

7
 

2
0

 
Le

tte
r 

n0
. 

1
5

9
9

-1
6

1
2

d
t.

 
16

-1
2-

16
 

( 
27

35
00

) 

71
25

 f
a
t
 

0
9

.1
2

.1
5

 
H

I
 2

0
7

0
 

R
i
 2

7.
12

.1
8 



M
AP

 SH
OV

WI
NG

 T
H

E
 E

X
ST

IN
G

 A
N

D
 C

A
N

C
E

L
L

E
D

 L
�A

SE
S 

IN
 1

0
0

 m
. 

A
N

D
 3

00
 m

. 

R
A

D
IO

U
s 

O
F

 D
A

M
 W

A
L

L
 C

O
R

N
E

R
 N

N
 -

M
O

D
I 

G
O

R
IR

, T
E

H
S

IL
 -

K
H

E
T

R
I,

D
IS

T
R

IC
T

 -
J
H

U
N

J
H

U
N

U
 

N
 

SC
A

L
E

: 1
cm

=
1

0
0

 m
 

W
EL

L 
O

F 
SM

T. 
SA

RS
W

AT
I 

28
'0

0'
38

.9
06

32
" 

75
"5

64
5.

10
80

6"
 

W
EL

L 
O

F 
R

A
M

 BH
AG

WA
N 

DA
S 

W
CO

RN
ER

 
OF

 DA
M 

28
 00

28
.35

17
2"

 
75

 56
'2

2.
59

02
2"

 
T

 
N

A
M

 

A
R

A
C

L
S

 

W
EL

L 
O

F 
D

A
R

M
A

L
 

T
5

S
6

5
0

S
r 

R
U

N
N

IN
G

 M
IN

IN
G

 L
E

A
S

E
S

 

A
M

O
T

 
E

 

EX
 M

L 

6/
04

 

W
EL

L 
O

F
 P

A
R

S
A

D
A

 R
A

M
 

28
00

04
 

7
S

 6
5

6
5

1
0

1
0

 

W
EL

L 
OF

 H
AN

UM
AN

 S
/O

 R
AM

NA
TH

 
28

°D
00

0.
66

89
1 

75
°5

64
.3

18
24

 
NW

CO
RN

ER
 O

F
 R

A
JE

E
V

 G
H

A
N

D
I 

P
A

T
H

S
H

A
L

A
 

28
 0

0
'0

0
.0

6
9

2
7

 
76

'6
8'

38
.3

24
95

" 
S

a
w

s
 

P
R

E
P

A
R

E
D

 a
Y

 

D
A

U
J
N

 

M
R

N
G

 E
tG

IN
E

E
R

R
U

N
R

U
N

 



AMNER-3 

HT-513 fetR-06//0/200 

THT- 3T4asT AT5 713-718 fHcs 09.09.2020 I 
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() 

FTT National Green Tribunal Central Zone sturE À 
Application No. 46/2020 vdir fE HT S TA VITRT7 HR 

original 
À sTE7 

2. T- fHTTFfu t 

4. f AT 4 R fHTT HET 8I 

5. fa T 5 7 fTT HEH I 

FHeT 1132/2011@SLP(C) NO 3109/2011 TYTI fHE TU HT IT 7 3 

qnRT Aua fRT 28.01.2011 TRTITE /GIES YTYET (cathment of a 

pond/ water reservoir) stR ar (pond) i à * Af seaT aTqafts 

9. f T 9 
fHTT HEH 

10. T faHTT Fra di 

a T 2012-13 
2014-15 VIT . 276.54 TTT I T THT sfaAT 

ut 

7TS 593 

Scanned with CamScanner 



12. 3e da$i ÀHRAMI 

15. 3T fTT iufdT I 

CEWRISE(WJmining/742 frais 17.04.2018 FTT 3T�T fenia 04.09.2013 

f HT 3 3ifrs vheT vd gy aTàen aTrN faa fr Minimum distance for 

TRTTEi FT 1 f, 500 , 250 h. va fReT TET BTTB TET HRI 500 

17. HRT 17 7 faT HE 

18. 23.05.2014 7 VET7 3uaI GRI 39RT 37T T TITE T HI 

19. T7 fTT ÀHefaa dI 

20. 7 fHTT ÀHfea 8I 

23. 371 fHTT HTT EI 

26. H547 

27. FI5-T I 

TT 593 
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28. HEHT 

30. 7TTFT HT1/TETRER À Fa 

32. T7 fHTT À FAT 

33. FH Annexure A/23 3TIR I E HgA 287/03 ya vHy 09/07 Te 

34. HEHT8 

35. fHTTH di 

37. TTER fT/T TEr ta ti 

39. SDM Tafara drafer I 

40. SDM ufara àrafea 8 

(taRT TIE) 

nts 593 
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(View of Modi lakhar Dam) 



(View of Catchment area of Modi llakhar Dam) 

(View of Modi Gorir Hill) 



(View of catchment area of Modi llakhar Dam) 


